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truction of broad gauge Railway line
from Poona to Miraj;

who
of
of

(b) the number of persons
have been paid the full amount
compensation for the acquisition
theiy lands;

(¢) the number and names of per-
sons from Sangli and Satara Districls
who have not been paid *the amount
of compensation so far;

(d) the reasons for the delay n
naking the payment of compensation;
and

(e) when Government propose o
make the payment?

THE MINISTER OF RAILWAYS

(SHRI C. M. POONACEA): (a)
2411,
(b) 543.

(c) 1868. A list showing the names
of these persons will be laid on Llhe
Table of the House.

(d) The delay is due to the delay
in finalising the awards by the State
Government authorities.

(e) Payments to 748 norsons aie
expected to be paid within a month
and the rest witnin the next iinan-
cial year.

STEPPING UP OF PRODUCTION OF COKING
CoaL

126. SHRI A. D. MANI: Will the
Minister of STEEL, MINES AND
METALS be pleasnd to staie:

(a) whether the Planning Commis-
sion has recommended to the National
Coal Development Corporation to step
up production of coking coal during
the Fourth Five Year Plan per:.d;
and

(b) if so, what concrete steps are
going to be taken by the Conrporation
to fulfll the directive of the Planninyg
Commission?

[ 30 MAR, 1967 ]

|
!
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THE MINISTER OF STEET, MINE3
AND METALS (DR M. CHANIA
REDDY): (a) Increass m coking cual
production is part of the Pian prog-
ramme of the National Coal Develop-
ment Corporation drawn up in con-

sdaltation with the Planng Com-
ulission.
(b) The steps being taken by

National Coal Development Corprra-
tion for increasing coking coal pro-
duetion during the Fourth Plan period
include maximising the pro-luction
from their existing mines, completion
of mines under construction ynd stat-
ing of new mines.
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+[ALUMINIUM PLANT IN GUJARAT

127. SHRI RAJNARAIN: Will the
Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether it is a fact that the
Government of India are considering
an application submitted by the Guja-
rat Mineral Development Corporation
in which a proposal has been made
for setting up of an aluminium plant;
and

(b) if so, what are the broad fea-
tures of the proposal and what deci-

+[ 1 English translation.
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sion has been taken by Government
in this regard?]

gE3, | WL qig /AT (STo
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+{THE MINISTER OF STEEL,
MINES AND METALS (DR. M.
CHANNA REDDY): (a) A proposal
for the establishment of a new alu-
mina plant in Gujarat had been re-
ceived from the Gujarat Mineral
Development Corporation. Certain de-
tails in respect thereof are awaited.
An application for the grant of a
licence under the Industries (Develop-
ment and Regulation) Act, 1951 for
the establishment of a new aluminium
smelter, based on the alumina produc-
tion of the plant proposed by the
Gujarat Mineral Development Cor-
poration has been received from a

firm in the private sector; but no !

[ RAJYA SABHA ]
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application for setting up an alumin-
ium plant has bren received from the
Gujarat Mineral Development Co:-
poration.

(b) Details of the schemes are
awaited. Government of India have
accepted, in principle, the setting up
of a 100,000 tonnes per annum alu-
mina plant in the State by Gujarat
Mineral Development Corporation.
The application rececived from the
private sector firm for licence under
the Industries Act for tha establish-
ment of alumin'um smelter is ynder
consideration.]

THE TN feaw WA A wgwIyR
w1 I3 w1 o s

128. A TFARWD : FAT WA
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() F4T FLHTT T AFT SR
fea @7 AR FEHRqR Fear WT
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(w) =g fava feq woon & faar
a7 ?

t[TakiNG oVER oF B.D.R. anxp AXK.
RAILWAYS

128. SHRI RAJNARAIN: Will the
Minister of RAILWAYS be pleased to
state: g

(a) whether Government have de-
cided to take over the Bankura Damo-
dar River Railway and Ahmadpur
Katwa Railway under their con-
trol from the 1st July, 1967;

[ ] English

translation.



